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number of dais to look a/ter the deli
veries, ante-natal and postnatal cares 
in the rural areas. The details of the 
Scheme including financial implications 
are under examination of Finance 
Ministry and Tlanuing Commission.
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Recruitment of Local People in Pub. 
lie Sector Undertakings

700. SHRI GANANATH PRADHANT 
Will the Minister of PARLIAMEN
TARY AFFAIRS AND LABOUR be 
pleased to state:

(a) whether the Central Govern
ment have taken any steps to see Ifcat 
the Public Sector Undertakings such 
as H .A .L ., H.S.L., Fertiliser Corpo
ration of India and Food Corporation 
of India are complying with the la~ 
bour laws, which provide that the 
public sector undertakings should 
recruit local employees for posts car
rying less than Rs. 500.00 per month;

(b) the percentage of such em
ployees in these undertakings in 
Oriasa; an4

(c) whether there is any case of 
retrenchment and malaflde punish
ment by the authorities concerned 
against the labourers in these un
dertakings and their number?

THE MINISTER OF PARLIA
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA); (a) 
There is no Central law requiring the 
Central Government Public Sector 
Undertakings to recruit local persons 
for posts carrying less than Rs. 500.00 
per month. The Bureau of Public 
Enterprises has issued general insruc- 
tions to the Chief Executives of all 
Public Enterprises that they must, to 
the extent possible, recruit through 
local employment exchanges, their re
quirement of staff in respect of posts 
carrying basic salary of less than 
Rs. 500.00 per month. ̂

(b) and (c). The requisite informa
tion is being collected and will be laid 
on the table of the Sahha as soon as 
the same is received. ^  ~




